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. [Regulation 14 of

M/S. GSS QuICK G

SCHEDULE| - FORM A
_PUBLIC ANNOUNCEMENT
The Insolvency And Bankruptey Board Of india
(Voluntary Liquidation Process) Regulations, 201 7]
FOR'THE ATTENTION OF THE STAKEHOLDERS OF
ARAGE INDIA_PRIVATE LIMITED

1. | Name Of The Corporate Parson S. GSS QUICK GARAGE INDIA PRIVATE LIMITED
2. | Date Of Incorporation Of Comporate | 19/03/2016
Person
3. | Authority Under Which Comorate REGISTRAR OF COMPANIES, TAMIL NADU,
| Person Is Incorporated ;/ Registered | CHENNAI COMPANIES ACT, 2013 -
4. | Corporate Identity Number Of U74999TN2016FTC 112554
Corporate Person ¢
5. | Address.0f The Registered Office No.77, Oid No.43, Chamiers Road. R.A.Puram,
And Priricipal Office (if Any) Of Raja Annamalaipuram, Chennal-600028, Tami
Corparate Person Nadu, India ‘ 3
8. | Liquidation Commencement Date Gf | 19th December 2024
Corparate Person * g
7. | Name, Address, Emall Address, Mr. G Ramachandran
. | Telephone Number And Registration - | Address: F 10, Syndicate Residency, No.3, Dr.
Number Of The Liquidatar Thomas First Strest, off: South Boag Road, T Nagar.
. : Chennai - 600017, E-mailramges@gmait.com
Tel No.: 044-2437 1143
P Regn. No.; 18BIAPA-002/P-N0D167/2017-
18710437 e 4 .
8. | Last Date For Submission Of Claims | 1 8th January 2025
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process in the appropriafe Form as per 180 Voluntary Liquidation Reguiatins
hmmmﬂnmwa!mﬂmaddmss mentioned in the above
lterrt 7, The financial creditors mmmrmacumwmmﬂcmmnw

of this Liquidation
2017, on or before  18th

creditors may subrit the proof of claims, in

Submission um-mmotam:mmnm

DATE: -20th December 2024
PLACE: CHENNAI

person of by registersd post or by electronic means,
. G RAMACHANDRAN
THE COMPANY

LIGUIDATOR OF
REG.NO: 1BBY/IPA-002/1P-¥00167/201 7-18/10437
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